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Public Importance 

copy. Whoever knew the Poet's practice 
knows that the practice with him was to make 
more than one press copy. And one of them is 
with a descendant of the owner of the Indian 
Press, Allahabad, another with descendant of 
the great artist Abanindranath. 

SMRI BHUPESH GUPTA: Press copy in 
his handwriting? 

DR. NIHAR RANJAN RAY: Yes. 'Shesher 
Kobita' had more than one copy, I believe. I 
have two press copies with me of other 
writings. 

SHRI BHUPESH GUPTA: I hope you will 
not sell them. 

MR. CHAIRMAN: Mr. Gupta will have 
tnein confiscated. 

DR. NIHAR RANJAN RAY: Let us, 
therefore, not make a fetish of original copies. 
The original copy of the Gitanjali is, as I said, 
in safest custody and it is not going to be sold 
within our lifetime, let us hope. 

NOTES EXCHANGED BETWEEN THE GOVERN-
MENT   OF     INDIA   AND      CHINA 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKSHMI N. MENON): Sir, I beg to 
lay on the Table a copy each of the following 
papers:— 

(i) White Paper No. XI containing Notes, 
Memoranda and Letters exchanged 
between the Governments of India 
and China during the period 
January, 1964 and February, 1965. 
[Placed in Library.    See  No.   LT-
3973/65]. 

(ii) Note dated the 10th March, 1965, 
given by the Ministry of External 
Affairs, New Delhi, to the Embassy 
of China in India. [Placed in 
Library. See No. LT-3974/65]. 

THIRTY-THIRD    REPORT    OF    
THEPUBLIC ACCOUNTS 

COMMITTEE(1964-65) 

SHRI A. B. VAJPAYEE Uttar Pradesh): 
Sir, I beg to lay on the Table a copy of the 
Thirty-third Report of the Public Accounts 
Committee (1964-65) on the Appropriation 
Accounts (Defence Services), 1962-63 and 
Audit Report (Defence Services),  1964. 

 
PAPERS LAID ON THE TABLE 

APPROPRIATION ACCOUNTS  (CIVIL),   1963-
64 AND AUDIT REPORT (CIVIL), 1965 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI RAMESHWAR 
SAHU): Sir, I beg to lay on the Table, under 
clause (1) of article 151 of the Constitution, a 
copy each of the following papers:— 

(i) Appropriation Accounts (Civil), 
Receipts, 1965. [Placed in See No. 
LT-3972/65]. 

(ii) Audit Report (Civil) on Revenue 
Receipts, 1965. [Placed in Library.   
See  No.   LT-3971/65]. 

(iii) Audit Report (Civil), 1965. [Placed 
in Library. See No. LT-3970/65]. 

 
MR. CHAIRMAN: I thought you were 

wanting to say something about the report. 
There is a statement. 

STATEMENT RE REPORTED AT-
TEMPT BY A GROUP OF NAGA 

HOSTILES TO ENTER INDIA FROM 
EAST PAKISTAN 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKSHMI N. MENON): Sir, as the 
House is aware, a large gang of Naga hostiles  
crossed  into  Burma  in  October/ 


